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%ﬂ%pw/ Hon'ble Mr. Justice U,C,3rivastava, V.C.

Hon'bleMr, K,Obavya, A.M.

Ragdoinder filed t day.
Li this case on 24.9,92 fer hearing,
Le—~—

A. . V.C.
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Dated: 10.12.1992,
Hon'ple M r. Justice U.C.3rivastava,VC

Eon'ble M r. K, Obayya, Member (A)

The ¢  >sunsel for the applicant is not

REX pres snt , may be because of curdew

in th > city. As such, the case is
adjou rned to 14.12.1992. [[Vi///
Aéi. v.C.
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